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(a) whether after the takeov r f 
management of Motor Machinery Manu­
facturer Ltd. by entml G vemment , 
BH L wa app inted the authorised 
controlle r; 

(b) whether it was decided to merge 
Motor Machinery Manufacturer, Ltd. 
with BHEL; 

(c) whether the hairman and Mana­
ging Dire tor f BH L in a letter dated 
May 18, J 981 wrote to Joint • ecrewry of 
the Dcpartment of lndustrial Devl;lop­
ment f . tage-wi 'c development of 
Motor Mach inery enabling, BHEL to 
utili e this unit a ' a reliable source for 
the repair of the traction machines; 

(d) if so, why BHEL ha now backed 
out; 

(e) whether it is a fact that despite 
hi Mini try as"-ing BH L to mergl,; 
Motor Machinery Manufacturers Ltd. 
with it, BH L has refused now; and 

(0 jf ,the rea on thereft r '! 

THE MINIST · R O~ INDUSTRY 
(SHIH NARAYAN DATT TIWAR1) : (a) 

and (b) No, Sir. 

(c) t (f) In reply to a reference 
from the then Joint e rctary, Deptt. of 
Industrial Developmcnt , hairman and 
Managing Director af BH ,while refer-
ring 10 tagewise devcl pment of Mot r 
& Machinery Manllfacturer~ Limited , 
had tated, ;lIIer-aliu that mo ing into 
the highly ophi ticatcd technology of 
tra tion m tor with the c mple ' itie ' in-

01 ed in the repair work w uld all for 
careful planning. Further c amination 
brought out that heavy jnve tments 
would be rcquir d t 'tart traction 
repair at the unit. After considering 
the matter in con ulta tion with BHEL; 
Government have c me to the conclu:,ion 
that since the pr duct and markct!'> 
co ered by Mot r & Machinel y Manu­
facturers Limited do not matl:h with 
tho e of BR L, there i n ea 'c for 
their m rger. 

•. onver ion of Himalayan Meadows 
into ational Park " 

4;30. SHRI SY D 
HOSSAIN: Will th' PRIM 
be pleased to sta te : 

MAS UDAL 
MINISTER 

(n) whether Government ar~ aware 
that evcr sin e the Himalayan meadows 
were converted into National Parks, no 
grazing of liv -to k i allowed resulting 
in great r~ cn tm t.!n t among the people 
\Vh are likely to entcr these lands along~ 
with their catlk herd :,: and 

(b) if so, what :, tcps Government 
propo c to take in this mattcr consider. 
ing the seriou~ne s of the probl~m ? 

THE DEPUTY MINISTER IN THE 
D PARTMENT Of' JNVIRONMENT 
( HRI DJGVLJA Y SINH): (a) and (b) 
Lately only two National Parks have 
been const itul eJ in the Himalayan region. 
These are the Vally of Flower and the 
Nandadevi National Park 10 Uttar 
Pradesh, nly 3 village are said to be 
affe ted and t he State Government is 
taking action to provide alternativ8 
sites and facilitie for grating of the 
domc ti~ animal. of thesc villages. In 
addition, arrangemcnt are being made to 
provide employment opportunities and to 
take up an'ore tation and agroforestry 
activities to serve the needs of th e villa­
ger ' for fodder and fuelwo d . 

Theft on G. T . Exprcs on 27 June, 1983 

4731, SHRI P. PENCHALAIAH : 
Will the Mini tel' of HOM AFFAIRS be' 
pleased to ' tate: 

(a) whether Government are aware 
that a theft took pia e in G. T. ExpresS', 
between Ongole and Vijayawada on 27 
June, 19~3; 

(b) whether Qvcrnment have recei-
ved theft report of pr p r ty worth Rs. 
_0,000/-" and 

() if , the step taken thereon? 
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THE MINISTER OF STATE IN THE 

MINISTRY 0 HOME AFFAIRS 

(SHRI NIHAR RANJAN LASKAR) : 

(a) Ye, Sir. 

(b) and (c) According to available 

information, on the complaint of Subedar 

G. Ramanjulu, a ca e in crime No. 357/ 

83 under section 379 of Indian Penal 

Code was registered at Railway Police 

Station Vijayawada. It was transferred 

to Railway Police Station Ongole on 

pbint of jurisdiction and the ca 'e wa re­

registered as crime No. 79/83 under 

Section 379 of the India Penal Code at 

Ongole Railway Police Station. The 

value of stolen property is 10,000/-. The 

case is under investigation. 
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